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 (ii)  Annual  Report  of  the  Hin-

 dustan  Shipyard  Limited,  Visakha-

 ' 08100 8111  for  the  year  1980-81  along
 with  the  Audited  Accounts  and  the

 comments  of  the  Comptroller  and

 Auditor  General  thereon,

 [Placed  in  Library,  See  No.  1

 3358/82]. -

 (2)  (i)  A  copy  of  the  Merchant

 Shipping  (Construction  and  Survey
 of  Passenger  Ships)  Rules,  1981

 (Hindi  and  English  versions)  pub-
 lished  in  Notification  No,  G.S.R.

 446(E)  in  Gazette  of  India  dated  the

 2151.0  July,  1981,  under  sub-section

 (3)  of  section  458  of  the  Merchant

 Shipping  Act,  1958,

 (ii)  A  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons  for

 delay  in  laying  the  papers  mention-

 ed  at  (i)  above,

 [Placed  in  Library,  See  10.  1

 3359/82].

 (3)  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of  the

 Shipping  Development  Fung  Commit-

 tee  for  the  year  1980-81  along  with

 the  Audited  Accounts,  under  sub-

 section  (6)  of  section  16  of  the  Mer-

 chant  Shipping  Act,  1958.

 [Placed  in  Library,  See  10.  1

 3360/82].

 NOTIFICATION  UNDER  EssENTIAL  Com-

 MODITIES  AcT  AND  a  STATEMENT  re

 ANDAMAN  AND  NICOBAR  “ISLANDS  FOREST

 AND  PLANTATION  DEVELOPMENT  CORFO-

 RATION  FoR  1980-81

 THE  MINISTER  OF  AGRICUL-

 TURE  AND  RURAL  DEVELOPMENT

 AND  CIVIL  -SUPPLIES  (RAO  BI-

 RENDRA  SINGH):  I  beg  to  lay  on

 the  Table.

 [1  8  copy  of  the  Wheat  Roller

 Flour  Mills  (Licensing  and  Control)
 Amendment  Order,  1982  (Hindi  and

 English  versions)  published  in.  r०

 tification  No.  (5.1९,  50(E)  in  o४-

 zette  of  India  dated  the  6th  Febru-

 ary,  1982,  under  sub-section  (6)  of

 section  3  of  the  Essential  Commodi-
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 ties  Act,  1955,  [Placed  in  Library.
 See  No,  LT—3361/82].

 (2)  A-staternent  (Hindj  and  Eng-
 lish  versions)  explaining  reasong  for "
 101.0  laying  the  Annual  Report  of  the
 Andaman  and  Nicobar  Islands  For-
 est  ang  Plantation  Development
 Corporation,  Port  Blair,  for  the  year
 1980-81  within  the  stipulated  period
 of  nine  months  after  the  close  of
 the  Accounting  Year,  [Placed  म

 Library,  See  No,  LT—3362/82]

 ANNUAL  REPORT  OF  AND  REVIEW  0
 BOARD  0८  APFPRENTICESH]P  TRAINING

 (SOUTHERN  REGION),  MADRAS,  FORਂ
 1980-81

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRIES  OF  EDUCATION
 AND  CULTURE  AND  SOCIAL  WEL-
 FARE  (SHRIMATI  SHEILA  KAUL):
 I  beg  to  lay  on  the  Table:

 (1)  (i)  ४  copy  of  the  Annual

 Report  (Hindi  and  English  ver-

 siom3)  of  the  Board  of  Apprentice-
 ship  Training  (Southern  Region)
 Madras,  for  the  year  1980-81  along
 with  the  Audited  Accounts,

 (ii)  ८  eopy  of  the  Review  (Hindi
 and  िए) छ 511  versions)  by  the  Gov-
 ernment  on  the  working  of  the

 Board  of  Apprenticeship  Training

 (Souther,  Region)  Madras,  for  the

 year  1980-81.

 [Placed  in  Library,  See  No,  1

 2363/82],

 (2)  G)  A  copy  of  the  Annual

 Report  (Hindi  and  English  versions)
 of  the  Executive  Committee  of  the

 Trustees  of  the  Victoria  Memorial

 Hall,  Calcutta,  for  the  year  1980-81

 along  with  Audited  Accounts,

 4

 (113  A  copy  of  the  Review  (Hindi

 and  English  versions)  by  the  Gov-

 ernment  on  the  working  of  the  Vic-

 torig  Memorial  Hall,  Calcutta,  for
 the  year  1980-81.

 [Placed  in  Library,  See  No,  LT—

 3364/82],

 (3  [0  4  copy  of  the  Annual  2०

 port  (Hindj  and  English  versions)
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 of  the  Salar  Jang  Museum  Board,

 Hyderabad,  for  the  year  1980-81

 along  withਂ  Auditeq  Accounts,

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Gov-

 ernment  on  the  working  of  the  Salar

 Jung  Museum,  Hyderabad,  for  the

 687" 1980-81...

 [Placed  in  Library,  See  No,  7

 3365/82].

 (4)  (i)  A  copy  of  the  Annual  20.

 port  (Hindi  and  English  versions)
 of  the  Maulana  Azad  College  of.

 Technology,  Bhopal,  for  the  year
 1980-81.

 (ii)  A  copy  of  the  Annual  ८०

 counts  (Hindi  and  English  versions)
 of  the  Maulana  Azad  College  of

 Technology,  Bhopal,  for  the  year
 1980-81  together  with  Audit  Report
 thereon.

 [Placed  in  Library,  See  10.  1

 3366/82],

 (5)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Gov-
 ernment  on  the  working  of  the  Mau-

 lana  Azad  College  of  Technology,
 Bhopal,  for  the  year  1980-81,

 (6)  (1)  ८  copy  of  the  Annual

 Report  (Hindi  and  English  versions)
 of  the  Indian  Institute  of  Tech-

 nology,  Kharagpur,  for  the  year

 1980-81,

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Gov-
 ernment  on  the  working  of  the
 Indian  Institute  of  Technology,
 Kharagpur,  for  the  year  1980-81,

 [Placed  in  Library.  See  No.  1

 3367/82).

 (7)  (i)  A  copy  of  the  Annual

 Accounts  (Hindi  and  English  ver-

 sions)  of  the  University  of  Hydera-
 bad,  for  the  year  1980-81  together
 with  Audit  Report  thereon.

 (ii)  ।  हाँ घ. शा। हवा  (Hindj  and

 English.  versions)  showing  reasons
 for  delay  in  laying  the  Annual  Ac-
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 counts  of  the  University  ०ਂ  Hydera-

 bad,  for  the  year  1980-81,

 [Placed  in  Library,  See  110.  प

 3368/82],

 (8)  A  copy  of  the  Annual  8०

 counts  (Hindi  and  English  versions)
 of  the  Indian  Institute  of  Technolo-

 gy,  Madras,  for  the  year  1980-81

 together  with  Audit  Report  thereon,

 under  sub-section  (4)  of  section,.23
 of  the  Institutes  of  Technology  Act,

 1961,  [Plaéeg  in  Library,  See  10.

 LT—3369/82],

 (9)  (i)  A  copy  of  the  Annual

 Report  (Hindi  and  English  ver-

 sions)  of  the  Centra]  Institute  of

 Higher  Tibetan  Studies,  Sarnath-

 ‘Varanasi,  for  the  year  1980-81.

 (ii)  A  copy  of  the  Annual  Ac-

 counts  (Hindi  and  English  versions)
 of  the  Central  Institute  of  Higher
 Tibetan  Studies,  Sarnath-Varanasi,
 for  the  year  1980-81  together  with

 Audit  Report  thereon,

 (10)  (i)  A  copy  of  the  Review

 (Hindi  and  English  versions)  by

 the  Government  on  the  working  of

 the  Central  Institute  of  Higher  Ti-

 betan  Studies,  Sarnath-Varanasi,  for

 the  year  1980-81,

 [Placed  in  Library,  See  r0.  LT—

 3370/82].

 (11)  (i)  A  copy  of  the  Annual

 Report  (Hindj  and  English  versions)
 of  the  Centre  for  Cultural  Resour-
 ces  and  Training,  New  Delhi,  for  the
 year  1980-81  along  with  Audited

 Accounts,  ।

 Gi)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the  Gov-.
 ernment  on  the  working  of  the  Cen-
 tre  for  Cultural  Resources  and

 Training,  New  Delhi,  for  the  year
 1980-81.

 [Placed  in  Library,  See  No,  1

 3371/82}.

 (12)  Gi)  A  copy  of  the  Annual

 Report  (Hindi  and  English  versions)
 of  the  School  of  Buddhist  Philoso=

 phy,  Leh-Ladakh,  for  the  year  1980-
 81
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 (ii)  A  copy  of  the  Review  (Hindi

 and  English  versions)  by  the  Gov-

 ernment  on  the  working  of  the

 School  of  Buddhist  Philosophy,  Leh-

 Ladakh,  for  the  year  1980-81.

 [Placed  in  Library.  See  10.  ]

 3372782.]

 NOTIFICATION  UNDER  NATIONAL  HIGH-
 ways  7.0

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  SHIPPING  AND

 TRANSPORT  (SHRI  SITA  RAM
 KESARI):  I  beg  (०  lay  on  the  Table  a

 coyp  of  the  80081पोंछी एए855  (Fees
 ४  use  of  Permanent  Bridges)  S.
 endment  Rules,  1981  (Hindi  and  Eng-
 lish  versions)  publisheg  in  Notifica-
 tion  ४0.  9०.  6(E)  in  Gazette  of  India
 dated  the  गप्पी  January,  1982  under  sub-

 section  (3)  of  section  9  of  the  Na-
 tional  Highways  Act,  1956.  [Placed  in

 Library  No,  LT—3373/82].

 70717"  REPoRT  AND  ANNUAL  ACCOUNTS
 OF  MepIcAL  CouNCIL  or  INDIA,  OF
 क१051'-पार& 10 पण  INSTITUTE  OF  MEDICAL
 EDUCATION  AND  RESEARCH,  CHANDIGARH

 ror  1979-80

 THE  DEPUTY  MINISTER  र  THE
 MINISTRY  OF  HEALTH  AND
 FAMILY  WELFARE  KUMARI  KU-

 MUDBEN  M.  JOSHI):  I  beg  to  lay  on

 the  Table:

 (1)  A  copy  of  the  Annual  ee-

 counts  (Hindj  and  Engitish  versions)

 of  the  Medical  Council  of.  India,

 New  Delhi,  for  the  year  1980-81,

 together  with  Audit  Report  thereon,

 [Placed  in  Library,  See  No,  1

 3378/ 85.1]

 (2)  (i)_A  cepy  of  the  Annual  9e.
 counts  (Hindi  ang  English  versions)
 of  the  Post-Graduate  Institute  of
 Medical  -  Education  and  Research,
 Chandigarh,  for  the  year  1979-80  to-

 gether  with  Audit  Report  thereon,
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 under  sub-section  (4)  of  section  18

 of  the  Post-Graduate  .  Institute  of

 Medical  Education  and  Research

 Act,  1966.0

 (ii)  A  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons  for

 delay  in  laying  the  documents  men-
 tioned  at  (i)  above,

 (3)  A  copy  of  the  Annual  Report

 (Hindj  and  English  versions)  of  the

 Post-Graduate  Institute  of  Medical

 Education  and  Research,  Chandi-

 garh,  for  the  year  1980-81  under

 section  19  of  the  Post-Graduate

 Institute  of  Medical  Education  and

 Research,  Chandigarh  Act,  1966,

 [Placed  in  Library.  See  No,  1

 3375/82.]

 NOTIFICATIONS  UNDER  INDIAN  RAILWAYS
 ACT

 THE  DEPUTY  MINISTER  IN  THE

 MINISTRY  OF  RAILWAYS  AND  IN
 THE  DEPARTMENT  OF  PARLIA-

 MENTARY  AFFAIRS  (SHRI  rer.

 LIKARJUN):  I  beg  to  Jay  on  the

 Table  a  copy  each  of  the  following
 Notifications  (Hindi  and  English  ver-

 sions)  issued  under  section  47  of  the

 Indian  Railways  Act,  1890—

 (1)  G.S.R.  109  published  in  oa-

 zette  of  India  dated  the  30th  Janu-

 ary,  1982  amending  the  seria]  num-

 ber  of  the  Railways  Req  Tariff  (Se-
 cond  Amendment)  Rules,  1978,

 (2)  G.S.R.  110  published  j,  o2.

 zette  of  India  dated  the  30th  Janu-

 ary,  1982  amending  the  serial  num-

 ber  of  the  Railways  2ed  Tariff

 (First  Amendment)  Rules,  1978.

 (3)  1e  Railways  Red  Tariff

 (Amendment)  Rules,  1982,  publish-
 ed  in  Notification  No.  G.S,R,  111  in

 Gazette  of  India  dated  the  30th

 January,  1982.

 [Placed  सी  पीएफ,  9९९  No,  1

 3376/82.]


